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been requested to arrange payment to
the parties concerned.
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Police Housing Schemes

1427. Shri Rama Chanmdra Mallick:
Will the Minister of Home Affairs be
pleased to state:

(a) the total amount so far advanc-
ed as loans or grants to various States

for their police housing schemes during
1962-63;

(b) the total amount given or pro-
posed to be given to various States
for their police housing schemes dur-
ing 1963-64; and
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(c) the total amount so far advanc-
ed as loan or grant to the Govern-
ment of Orissa for its police housing
schemes during 1962-63 and 1963-64?

The Minister of State in the Minis-
try of Home Affairs (Shri Hajarnavis):
(a) The total loan given in  1962-63
was Rs. 3 crores.

(b) Rs. 3 crores.

(c) Rs. 18 lakhs in 1962-63. The
grant of loan for 1963-64 is under
consideration.

National Childrem’s Museum and Bal
Bhavan in Orissa

1428. Shri Rama Chandra Mallick:
Will the Minister of Education be
pleased to state:

(a) the total amount of grant or
loan given to the Government of
Orissa for the construction of the
buildings of the National Children’s
Museum and Bal Bhavan every year
during 1960-61 to 1962-63; and

(b) the total amount of money given
or proposed to be given to the Gov-
ernment of Orissa for the welfare of
the Nationa! Children’s Museum and
Bal Bhavan during 1963-64?

The Deputy Minister in the Minis-
try of Education (Shrimati Soundaram
Ramachandran): (a) Nil

(b) Nil.

Commissioner of S.C. and S.T.

1429 J Shri Ramachandra Ulaka:
: 7\ Shri Dhuleshwar Meena:

Will the Minister of Home Affairs
be pleased to state:

(a) the number of times the Com-
missioner for Scheduled Castes and
Scheduled Tribes visited Orissa during
1962-63; and

(b) the places visited by him in
the State during the same period?

The Deputy Minister in the Minis-
try of Home Affairs (Shrimati Chan-
drasekhar): (a) and (b). The Commis-





